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OrlnidDI Water for Rural Are .. 

1065. SHIU C.' JANARDHANAN : 
SHRIBHOGENDRAJHA: 
SHRI SARJOO PANDEY: 
SHRI P. C. ADICHAN : 
SHRI YOOENDRA SHARMA: 

Will tho Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state: 

(a) whether it is a fact that 1,19.000 
vill_aes in India do not have any water 
lupply; and 

(b) if so, what &te!,s have· been taken by 
Government to provide water supply to these 
villalOS ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, IIOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S MURTHY): (0) According to a sur-
vey of drinking water facilHie. available in 
rural areas conducted through the Blocks 
OrlPlDisation in "~64-··5. 1.1·9 lakhs villages 
were reported t) be without any source of 
drinking water. 

(b) It is for the State Governmenls, to 
provide nc.:essary funds in their ADnual 
PlaDs and arrange priorities for the imple-
mentation of water supply schemes. Central 
assistaoce to Stare Governmen" i. ~iven by 
way of block loan' aod block Irants for all 
Plan Schemes without reference to any parti-
cular prolrammc/scheme. 

Fertilizer Project by i'atas al Mllbapur 

1066. SHRI K. HALDAR : 
SHRI BHOGENDRAJHA: 
SHRI C. JANARDHANAN : 
SHRI RAMAVATAR SHASTRI: 

Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES AND 
-MBTALS be pleased to state: 

(a) whether the Tatas have proposed 
cerlain chaDges in their proposed fertHizer 

. P"Oja:1 at Mithapur followinl GovcrDlllent's 
deci.ion to have nu more QIIPhth .. -bued 
fertilizer plants in the country; 

(b) if so, the chanles propored by Tatas 
iD Ihis respect ; 

(.1 wlletIIK Gov.nmeat ba.. --.l 
,be reviled projocl ; lDeI 

(d) if 10, lbe clecilion __ Ihereon ? 

THl! MINISTER OF STATE IN THE 
.Mn'lIsTllY . OF PETROLEUM AND 
CJlSMICAL& AND MINES AND METALS 
,(SJlRI D. R .. CHAVANj : (a~ to (d). M/s. 
Tatas I18vo· indicated that they would be 
submittina a revised proposal to the Govern. 
ment in respect of their fertilizer project as 
Mithapur. The revised proposal is awaited. 

Import of Wheal, Cotton aDd Velletabl. 
onl UDder PL 480 Apeemeot 

1067. SHRI C. JANARDHANAN : 
SHRI BHOOENDRA JHA : 
SHRI K. HALDAR : 
SHRI RAM AVATAR SHASTRI: 

Will the Mialst.. of FINANCE be 
pleased to statc : 

(8) whether a new PL 480 Allreemcnl 
has been si!Jlled on the 13th October, 1969 
for the import of wheat, cotton aDd vega-
table oils from U.S.A. ; 

(b) if so, the quantity of wheat, cotton 
and velelable oils to be imported ullder the 
...... mcnt and the value the~f; and· 

(C) what are the terms of tte new alret>-
ment and how these terms compare with the 
terms of the a,rcement sianed· iu April last 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI p, C. 
SETHI) : (a)!o (c). Yes, Sir. A PL 480 
Aarcement was siaoed with the U.S. Govern-
ment on 13th October. 1969 for 3,000.000 
tonnes of wheat, 1,00,000 bales of cotton 
and 95,000 tonnes of velletable oil. 

2. The Alreement Is for $1915 million, 
comparisio. of wheat $"9.8 million, soya-
bean oil 119.1 million aod colton $12.6 
·millioo. Two-fifths of the import will be 
made apiolt payment io rupees and the 
balance three· fifths apiolt dollar credit 
repayable over a 4().year period. Eiahty-six 
.,.. cent of !be rupees leDerated from the 
porch ... apiuat payment in rup_ would be 
available to G-.meot of lDdia to finance 
development projaetl, five per cent will be 
liven as loana to Indl8n firms with American 
""nalooradoD and the rem.ininl nine per 
cent iI __ for UN by the U.S. Govern-
meat. 

1. . n. __ of the Atreeme.al are 
ldeaalcal wltb . tboIt aI tbe (IDe lip-.t in 
April. 1969, except iD \he rouowm, rcspccta ; 




